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BEFORE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL

BENCH, NEW DELHI
Original Application No. 490 of 2019
(E. A. No. 32 0f 2023)

IN THE MATTER OF:

TS.Sipgh L. Applicant
Versus
State of U.P.&Ors. .. Respondent(s)
INDEX
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1. | Response Affidavit on Behalf of the Respondent No-5,
Secretary, Environment, Forest and Climate Change 2-12
Department, Government Of Uttar Pradesh in Compliance to
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2. | The copy of the Minutes of Meeting dated 19.09.2024 is | 13-17
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3. | The copy of the Minutes of Meeting dated 22.10.2024 is | 18-20
being attached herewith as Annexure No-2.
4. | The result of bioremediation from Aril to October-2024 | 21-26
detail chart is being attached herewith as Annexure No-3.
5. | The copy of letter dated 08.11.2024 of Project Manager, UP 27
Jal Nigam (Rural) is being attached herewith as Annexure
No-4.
6. | The copy of the office memorandum dated 08.09.2023 is | 28-31
being attached herewith as Annexure No-5.
7. | The copy of the letter dated 25.10.2024 is being attached | 32-33
herewith as Annexure No-6.
8. | The cumulative chart of last 06 months is being attached | 34-38
herewith as Annexure No-7.
9. | The cumulative chart of Unnao to Jaunpur at 10 location is | 39-41
being attached herewith as Annexure No-8.
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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 490 of 2019 ;
NOORIARAR
(E. A. No. 32 of 2023) Bl A

IN THE MATTER OF:
T.S. Singh

Versus S— e
State of UP & Ors.
..... Respondent(s)

Response Affidavit on Behalf of the Respondent No-5,

Secretary, Environment, Forest and Climate Change

Department, Government Of Uttar Pradesh in

Compliance to the Order Dated 12.08.2024 Passed by

the Hon’ble National Green Tribunal, New Delhi.

|, Dr. Chandra Bhushan S/o Shri R.P. Tripathi

aged about 57 years presently posted as Special
Secretary, Environment, Forest & Climate Change
_‘ Department, Government of Uttar Pradesh do hereby

";‘solemnly affirm and state of oath as under;
%

‘ 1. That the deponent is presently posted as Special
Secretary, Environment, Forest and Climate

Change Department and in its capacity, he is well

conversant with the facts and circumstances of the




case and authorized to swear this response

affidavit.

2. That in the present case the Hon'ble National
Green Tribunal, New Delhi (herein after referred as
Hon'ble Tribunal) was pleased to pass the
following order vide its order dated 12.08.2024

deposed herein under;

A 5. The report of the CPCB clearly reveals that the
Order of Hon’ble Supreme Court has not been complied
with. Hence the Secretary, Department of Environment,
State of U.P is required to explain the issue. Thus, we
implead Secretary, Department of Environment, State of

U.P. as Respondent No. 5 in this application.

6. Let notice be issued to the newly added respondent
no. 5 for filing the response affidavit at least one week

before the next date of hearing explaining his conduct of
non-compliance of the order of the Hon’ble Supreme

Court.

7. Respondent No. 5 is also directed to remain virtually

present on the next dated on hearing...........

. That the Secretary of the Department of Environment,
Forest and Climate Change, Government of Uttar

Pradesh has been transferred on 12.11.2024 and
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deponent has been assigned the work of Secretary at

the Government level.

That the Department of Environment, Forest and
Climate Change, Government of Uttar Pradesh is
headed by Principal Secretary. The present
Response Affidavit is being filed by the deponent

after his due approval.

Response Affidavit/Report

5.

That in compliance of the order dated 12.08.2024
passed by this Hon'ble Tribunal, the Secretary has
reviewed the compliance status submitted by the
concerned Departments vide meeting dated
19.09.2024 and 22.10.2024. The copy of the Minutes
of Meeting dated 19.09.2024 and 22.10.2024 are
being attached herewith and marked as Annexure

No-1 and 2 to this affidavit.

. That in compliance of the order dated 12.08.2024

passed by this Hon’ble Tribunal, the concerned
Departments have submitted their updated
compliance report with respect to issues related to
them to the Environment, Forest and Climate Change

Department, Government of Uttar Pradesh.
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7. That as per the data provided by the concerning
departments sewage discharge of 07 drains in the
catchment area of district Raebareli is 32.8 MLD.
That at present all the 07 drains are untapped and
Bio-remediation is going on in all above mentioned 07
drains as interim measure till complete sewage
network is set up and the quality of above drains gets
improved to the quality of storm water drains. At
present sewage network is being laid down. There is
one STP of 18 MLD capacity is installed and for rest
another STP of 20 MLD is proposed under Namami
Gange Project by 27.12.2024. The results of Bio
remediation from April, 2024 to October, 2024 shows
BOD reduction from 32.502 to 54.41 % and fecal coli
(FC) from 58.18% to 92.82%. The detailed chart is

1 Annexed as Annexure No-3 to this affidavit.

. That Project Manager, UP Jal Nigam (Rural) vide
letter dated 08.11.2024 has informed about the

proposal of tapping of drains, interception, and

diversion of the sewage to STPs, which shows that
03 drains i.e. Mahanandapur drain, Industrial area
drain and Indira Nagar drain having total discharge of

14.4 MLD will be tapped and diverted to 18 MLD
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STP, and rest 04 drains i.e. Kanpur Road drain,
Surajpur drain, Police line drain and Lohanipur/
Rewatiram drain having total discharge of 18.4 MLD
shall be tapped and diverted to 20 MLD proposed
STP. The timeline for tapping, interception and
diversion of all 07 drains in district Raebareli is
27.12.2024. Copy of letter dated 08.11.2024 of
Project Manager, UP Jal Nigam (Rural) is being
attached herewith and marked as Annexure No-4 to

this affidavit.

. That in district Raebareli laying of sewer network and

house to house connectivity with sewer-line is also
going on. District Raebareli is divided into 04 zones
having 38,193 total numbers of households requiring
sewer network of 372.11 Kms for which 206.89 Kms

sewer network has been sanctioned and for rest
165.22 Kms sewer network sanction is awaited. At
present 138.82 Kms sewer network has been laid
down which connects 3200 households and Laying of
68.07 Kms of sewer network for 14,560 households
is under progress and its timeline is 31.03.2025. The
DPR for laying of 165.22 Kms sewer network for

L
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20,433 households is under preparation. The
summary chart for sewer network is given below:

’S.N Zone/ Sewer Network (Kms) Total Number of | Remai | Time | Comm
Phase/ | Requi | Sanc |Establis Gap | House house ning line ents
District red tione | hed holds holds house

connection | holds
to sewer
connection
1 Sewera | 17.57 | 17.57 | 17.57 0 980 980 0 30.06 | Compl
ge .2023 eted
Phase 1
(Zone 3
Partial)

2. | Sewera 11.25 | 11.25 | 11.25 0 1220 1220 0 30.06 | Compl
ge .2023 eted
Phase 2
(Zone 3
Partial)

3. | Sewera | 178.07 |178.07 | 110 |68.07 | 15560 1000 14560 | 31.03 | Ongoin
ge .2025 g
Phase 3 schem
(Zone e
2,3 Sewer
Remaini functio
ng, & 4) nality

is

hampe
red in
Zone 2
& Zone
4 due
to

NHAI
permis
sion

4. | Raebar | 165.22 0 0 165.22 | 20433 0 20433 Approv

eli al for
Sewera DPR
ge preprat
Phase 4 ion
(Zone awaite
1) d from
Directo
rate

Total 372.11 |206.89 | 138.82 |233.29 | 38193 3200 34993

10.That as per the data provided by the concerning

department's, the sewage discharge of 04 drains in

the catchment area of district Pratapgarh is 8.7 MLD.
There is one STP of 8.95 MLD. That out of above

mentioned 04 drains, 02 drains i.e. Police line Drain

and Sadar Drain having cumulative discharge of 5.1

MLD which are tapped and diverted to 8.95 MLD

/88
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STP. Ramleela Maidan Drain having a flow of 1.7
MLD is partially tapped and 1.2 MLD sewage is
treated through 8.95 MLD STP and rest 0.5 MLD
sewage is treated through constructed wetland at the
downstream of Pratapgarh. Apart from this, it is to
mention here that as the distance of Bhuliyapur drain
from the existing STP of 8.95 MLD is very much so it
is not technically feasible to transfer the sewer
through gravity to the previously laid sewer line so
sewage treatment is being done through constructed

wetland. Status chart of drains in Pratapgarh district is

5 . \\
OQORIARA
o CIV“ C \““1»‘ J

given below :
S.No Name of Drain Discharge (MLD) Tapping status of drain Comments
(Tapped/Partially/
Untapped/ Connected to STP
1 Bhuliyapur Drain 19 Untapped Treated through
constructed
wetland
Z. Ramlila Drain 17 Partially Tapped 1.2 MLD is treated
A through 8.95 MLD
STP and rest 0.5
MLD sewage is
treated through
constructed
wetland
n3 Sadar Drain 4.0 Tapped Treated through
8.95 MLD STP
4 Police Line Drain 11 Tapped Treated through
/)( 8.95 MLD STP
Total 8.7 -
11.That as per the data provided by the concerning

departments, the sewage discharge of 14 drains in
the catchment area of district Jaunpur is 24.72 MLD.
All the 14 drains are tapped and the sewage is

diverted to 30 MLD STP.
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12.That in district Jaunpur laying of sewer network and
house to house connectivity with sewer-line is also
going on. In district Jaunpur total number of
households are 39,274 which require sewer network
of 430 Kms. 179 Kms sewer network has been
sanctioned. At present 160 Kms sewer network has
been laid down in which 4200 households have been
connected and 15,700 households are proposed to
be connected by March 2025. The sanction of project

for rest of the sewer coverage in Jaunpur is awaited.

13.That it is to submit here that with respect to district
Raebareli, Pratapgarh and Jaunpur Govt. of Uttar
Pardesh is planning the treatment of sewage by
tapping of drains, interception, and diversion of the
sewage to STPs and also by laying of sewer network
and household connectivity with sewer-line. The
above activities are already going on as submitted

above, after the completion of above activities the

drains shall not be having any sewage and drains will

carry only storm water having relatively good water

quality.

14.That the Government of Uttar Pradesh is committed
to maintain the river water quality of Ganga and its
tributaries and closely monitoring the work being

0k
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10

done by different agencies regarding tapping of
drains by interception and diversion of sewage, laying
of pipelines, household connections and installation
of sewage treatment plant in a time bound manner.
Chief Secretary, Government of UP has
constituted the Responsibility Fixing Committee
for fixing the responsibilities to execute the
projects related with STP and CETP vide office
memorandum dated 08.09.2023. The copy of the
office  memorandum dated 08.09.2023 is being
attached herewith and marked as Annexure No-5 to
this affidavit.

15.That deponent vide letter dated 25.10.2024 has

referred the status of the drains in question to the
Responsibility Fixing Committee for necessary action.
The copy of the letter dated 25.10.2024 is being
attached herewith and marked as Annexure No-6 to
this affidavit.

16.That Hon'ble Tribunal vide order dated 14.09.2022 in

O.A. No 490/2019 T.S. Singh Vs State of UP has
imposed Environmental Compensation of Rs. 100 Cr
(which include the amount of Rs. 36.50 Cr levied by
UPPCB vide letter dated 04.10.2021) against State of
UP. State of UP has filed appeal (appeal number
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2224/2021 State of UP Vs T.S. Singh) in Hon'ble
Supreme Court against above order, which is under
consideration. The matter was listed on 03.09.2024.
However due to the paucity of time matter could not

be taken up and now the same is likely to be listed on
26.11.2024.

17.That the UPPCB has also submitted the water quality
report of the partially tapped / untapped drains and
treated effluent quality from the STPs at Raebareli,
Pratapgarh and Jaunpur. The cumulative chart of last
06 months is being attached herewith and marked as

Annexure No-7 to this affidavit.

18.That as per the report of UPPCB, STPs namely 18
MLD at Raebareli, 8.95 MLD at Pratapgarh and 30
MLD at Jaunpur are complying with the norms till
October, 2024 and are having valid Consent to
Operate under Water (Prevention and Control of
Pollution) Act 1974 and Air (Prevention and Control of
Pollution) Act 1981.

That as per the above analysis report of the partially
tapped/untapped drains, the parameters- pH, TSS
and BOD was found as per the general standards
prescribed for discharge of Environmental Pollutants

in inland surface water. The values of FC is more

P
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than 1000 MPN per 100 ml. (Chart of last 06 month is
already attached and marked as Annexure No-3 to

this affidavit.)

19.That UPPCB has also submitted the water quality of
the river Sai from Unnao to Jaunpur at 10 locations.
As per the analysis report, the water quality of river
Sai is of Category-D (Propagation of Wildlife and
Fisheries) as defined in Designated-Best-Use of
Water Quality Criteria at all the 10 locations. The
cumulative chart of the same is being attached
herewith and marked as_Annexure No-8 to this

affidavit.

Deponent

VERIFICATION

|, the above named deponent, do hereby verify
that the contents of the above affidavit are true to my
personal knowledge on the basis of the concerned

documents. No part of this is false and nothing
material has been concealed.

NQIAR,,
VERIFIED ON THIS ,THE (9~ paYy OF
NOVEMBER, 2024, AT .. AW Ced 0o
.
De\p ent
ot/ Executio
WQ'%F&@MM?

, %W .u,l mwa%gj
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Annexure-1 "

§1-7005{099)/220/2020-07 -W3AR, T UF T WRRAT-Part(1) 1 3

A0 w7000, ¥ Rl EaRT_30T0 HEAr-490/2019 # $0v0 Hwar-32/2023

mmﬁgmmmmw#wﬁHMrm12.08.2024*3{7__{;@?
A afRa, whm.awuémlgtmaﬁwmm. 3090 SmHe #Y Irewerar &

fEai® 19.09.2024 F wruwy wtenm dz% T ﬂﬁ'

A0 TA0SM0E0, 7 el g@RT H0T0 FEar-490/2019 F $0v0 wear-
32/2023 &0vH0 Ry s ®e it 3090 # TRT e Reiw 12.08.2024 &
Wﬁaﬁa,uﬁw,m@mﬁaﬁv{%ﬂm, 3090 2ET @Y
SeTRT A foeE 19.09.2024 F gaew 10:30 T AT @A TodT Ao oud
mﬁmmmﬁnm.mﬁmmmﬁ@@
o9 ¢l

2- A0 TE ERE sifdeor, @ e @mr JH0T0 HEA-490/2019 3
S0U0 FEAT-32/2023 H0vw0 g a7 T 3H® 3050 & GG e o
12.08.2024 & geera 3nr fAwrad &:-

......... 6 Let notice be issued to the newly added respondent no. 5 for filing the

response affidavit at least one week before the next date of hearing explaining his
conduct of non compliance of the order of the Hon'ble Supreme Court.

7. Respondent No. 5 is also directed to remain virtually present on the next dated
on hearing.

8. List on 22.11.2024...........”

3- &% A wfa, wdiawor o vd Steary aRada R, 3090 amEe Zan
AT FOAT IAT fF HWefdd vaor # Fa gguor Feaur & ganr afed 6
TN M ITEAT iR 30.04.2024 # ServE-TAavel, GGG vd g #
feya #rell qarr feaa sevare aur @)is dedtee caie Y g U ¥
wFET 7 A0 HeRer A qfea B o §) 39w sredr A SR wgwen
mmmm@mﬁé@ﬁﬁﬁm%mmmﬁﬂaz
afeieT A sredre FEateua Rt qarr gfefRae s s s §)



79—7(5(099)/220/2020-07-@@_ a9 U0 STy WS- Part (1) 1 4

1/749409/2024

4- % #H Feard YeNuT fAuwer @18 Hr Iwed e A & ad d@egiaar
¥ grgs OaRIRed 710 o garT aiRa ey e 12.08.2024
AT FR S 2 fAefafad Mder o -

Irg Raebareli, there are 07 drains (approx 32

| that no significant reduction in water quality of

Feirr weuur forsor @ e e
30.04.2024 # #r = wEgferar

dow A R o P

MLD) discharging wastewater into river Sai. All
07 drain are untapped and bioremediation is
being carried out. The analytical results indicates

drains was observed after bioremediation as
water quality of drains are not meeting the
General  Standards for  Discharge  of
Environmental Pollutants except Mahanandpur
Drain and 171 Drain

| Similarly, in
| (approximately 3.3 MLD)

| 8.95 MLD Pratapgarh. Water quality of all 04
| drains are meeting the General Standards for

Partapgarh, 04 drains
are discharging
wastewater into river Sai. Out of 04 drains, 03
drains are partially trapped and diverted to STP-

Discharge of Environmental Pollutants. However,
increase in concentration parameters (BOD) is
observed after Phytoremediation which shows
that Phytoremediation imparted in drains are
not effective,

river Sai at Jaunpur city.

There are 14 drains in Jaunpur city which are
tapped & diverted into STP- 30 MLD at Jaunpur.
Treated sewage from STP-30 MLD Jaunpur is
discharged in to river Gomti through partially
lined drain. No sewage is directly discharged into

Fefia ustor H e Favel i ua
At ¥ A0 wafew =urem, T3 Red
zarn e fftes H0-375/2012 gataxvim
g @A gfAww sifw 3P A& aia
wew A 22022017 & fRuRa
TS &F WU H FA FRE@ H
oo Fara & FROT WRkd Hed O

W 39FeY FET S
(Frdardl- TR RemAm® 9 vg arfor
sremgfet Rsmr, 3090 /3090 S
fam, d@am (@ )

3090 weer weyer T @ gEnr wefta
GO & Hedild HEoled S=del A
HRAF T T /AT ATl F ANCTH
¥ AeaRa & ® 3cqaw & [Wod 06
AR & DOROHOMN0 zarw Hu=h R F
o 1 wAvg vaes 7 f@Feawer sregr

HHIT I §H 3Yey F Fd)
(Frfardy - 3050 wguor FrEer A8,
TEAS)

| STP at Raebareli is receiving only 2.92 MLD of
| sewage against the designed capacity of 18 MLD
| through functional sewage network of 42 Km.
| Treated sewage from STP Raebareli is being
| discharged in to river Sai through partially lined

drain.

STP at Pratapgarh is receiving only 6.81 MLD
against 8.95 MLD capacity. Treated wastewater
from STP Pratapgarh is being discharged in river
Sai through pipeline.

| All three monitored STPs are found non-
| comnplying w.r.t. standards prescribed as per

| 1069/2018.

STP at Jaunpur is receiving approximately 27
MLD against the 30 MLD capacity.

Hon’ble NGT order dated 30.04.2019 in OA No.

fAffes T & angw ¥ mafed
9 {edve e & Afd 3cuaE #
Roa 03 717 & adar v e smear

FeHford W g4 3Udey FA A
(FTATE- 3090 Sg¥or frr A,
qATAS)

O edwC Soic # AT ¥ FF &
# ORe ucg @9 & §EEew A, W A
oa-ufded day Fawew fr uf3, a9
TET U FAEA  d @HIGEE Jur
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v ZarT A @ gfd 7 R o §

TEEAU H OET 39aey T F)
(Friad TR Remaa® 9 va g
Sremqfd R, 3090 MEA/3090 S
o, @es (i )

Water quality of river Sai meeting the Primary
Water Quality Criteria for Bathing Standards
notified by MoEF&CC at three locations only ( i.e.
| Rasulpur (DistrictUnnao), Mohan bridge (District-
Unnao), and Sirsaghat upstream Raebareli) of
the 13 monitored locations.

3090 we¥ur fEEor @3 gEmr foer 06
A% A W A ¥ G Fd AFgA #
faedwor smew @FfT @ g sgAey

A T
(FroE- 3090 weyur fsor A,
qGT3)

Development of Sewerage network (zones 2, 3
| and 4) of 208 Km and its connection to 18 MLD
| STP in Raebareli should be completed in a time
bound manner. Further, AMRUT 2.0 scheme for
the project of sewerage zone 1 comprising about
125 km sewerage network and STP of 14.8 MLD
| Capacity in Raebareli should also get
appropriately implemented in time bond
manner. Further, all 07 drains should be

| intercepted and diverted to STP.
|

| WS ea T A EEAT § FA AT

¥ URS wtg @ & mraew #, W oA
aa-wfarg Hex Faeee @ fBufE, sar
TEY Ud FAFAS P GAGHAT TUT
THEdY garr AEwT B gfd 7 R A &

FEEAT # HTEAT 3UeY FIA |
(FTETR- TR e/ 79 vg qrEfor
Femgfd R#wT, 3090 AM=/3090 ST
s, swes (@ )

STP-18 MLD at Raebareli & STP- 30 MLD Jaunpur,

should obtain/ renewed consent to operate

under Water (P & C) Act, 1974 and Air (P & C),
1981.

S feAme e F HAea & S
(emur fAEror Fur faEen  sfufaas,
1974 w& arg (weuor fAarer qur o)
sfufags, 1981 & sl waraars
wEATY 3090 wewor EEor & ¥ urew

farar ST
(FrEEE- R Reraat g aefior
Sremyfd T, 3090 MwA/3090 S
s, smes (e )

STP-18 MLD at Raebareli, STP-8.95 MLD at
Pratapgarh and STP-30 MLD at Jaunpur, should
be efficiently operated and maintained to
achiey_e the prescribed standards.

All drains flowing in Pratapgarh city should be
appropriately tapped and diverted to STP- 8.95
MLD Pratapgarh to utilize the designed capacity
STP

s feAve ooie H &AHAT ¥ FH AT
H das ucg A & GEEaew A, WA
ad-ufava Wy Fagew & ufd, sa@
qEg U FAFNS f GAIEAT T
A qarn A B ofd 7 R I $

HrEay # AT 39dey HUA A
(T TR Rsrmamaa® 9 g apdor
Srerqfet famT, 3090 w3090 S
o, @es (serdrramtion) )
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4- @0 vaA A, Z@RT HOU0 TEA-490/2019 Hovw0 /g s e Iiw
3090 A 9Ra ey Rar 14.09.2022 ZaRT 3Fd ag A Ieoled @ &
Sferd renfda dasr & Heof A 3T ey Isg W FO 100.00 Fz Ay
giarel affaqfa sfeRifte & m=h, Swd 3090 wgmor fAEsor @ ganr
HOAfa gdiawia afagfd €0 36.50 3 off wfFRfom &1 A0 washd,
gart fERIT 39 gatavelr afagfd €0 100.00 3 & Fed & i A
FIAGET & HaY H AT IUeeY HAT |

(FrdEd - TR Rew fFamn, 3090 amE)

3T afvtd FHEd fargdl 1 seue ameEr 15 Raw A awe
(Email-soenvups@rediffmail.com) T@ 3090 ECA L fAgaor @8, a@as (Email-
ms@uppcb.in) & 3T FIA F |

Hod A well sufeud HwRAl #t ueda saed 1 g3 doh FATd

&r |
T S-a0Fd| Signed by
Ashish Tiwari
D@t%h@-ng;zns
afE|

3T T MHA
YR, A T Fearg TRade dHT-7
HFEATNGT- $30/81-7-2024-23(RT)/2018 HOH0-2
Faa3: fgme: 22 Rasw, 2024

sfafafy-farfaf@a 1 guerd vd smawas FHaer &q 9vd:-

1- yA@ |iEE, AT @@ vd arAr Segfda/aar @ e, 3090 amEe
2- vawy fAcess, 3090 S Aerd (F9r/anaon), J@a S|

3- HeEd diua, 3090 Yeyor fF=or &S, oEas|

4- TS HISA|
T &,

( 3mefry fRramdr )
afaa)
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YRR HE&ET - 1

1 sk Hif o+ T &
1: ATl &7 ! T m a:q;ra‘m#
‘3:0#0 il # AT | (FolEifaw ki e

(vATEE) | R & ATH :
| Seyasiben) ATH) FIATIST FT
“ frazor
f 1 2 3 4 5 6 7
l
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Annexure-2

HO_TAOSNOA0, ¥ faeeh # framdler 3Movo FEmm 49072019 & I=adig
I8 $0v0 Fwar-32/2023 fovwo Rz F@mr Ve e 30u0 3t wig

' 24 ¥ iRl a5 vd Sreary afads R,
3090 omHAl dr Iewstar & Raid 22.10.2024 B weuem weher d5w @
AL ‘

HO VP gRa HfUwor, a8 Reeh & R=ruda 3ovo FwU-490/,2019
& HAa AT/ $0U0 WEA-32/2023 Aovwo ¥ aad €T HF s0w0 F
afRE Hewr RAF 12.08.2024 F IgAaa F W, gatwon, @9 v ATy
uRade faerr, so90 e B segerar & Raid 22.10.2024 @ HYUHE 3:30
I Y Had, Boai dd R A% wdwa der A e dow ItE &
T doF F suftud e & qe deve B

2-  HO ¥ A Hfavor, a8 el 3 Rargdha 3ovo Fwar-490/2019
& AN G/ $0T0 wwA-32/2023 AowwO Rie Tadw €@ HE 3000 F
TRT IR fAH 12.08.2024 F G 3 Parad -

- 6 Let notice be issued to the newly added respondent no. 5 for filing
the response affidavit at least one week before the next date of hearing explaining
his conduct of non compliance of the order of the Hon'ble Supreme Court.

7. Respondent No. 5 is also directed to remain virtually present on the next
dated on hearing. |

8. Liston22.11.2024..........: *

3- WRa, g, a9 vd Jarg aRada R, 3000 WA gu dod &
URE I gRfAfE $ @y @wo wWshd ¥ 3Rw Raiw
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e The Uttar Pradesh Pollution Control Board will conduct an inspection
and within six weeks from today file status report before this Court stating whether
the compliance are being made.

A copy of the status report will be furnished to the appellant State.

Deficiencies, if any, pointed out in the status report will be rectified, and a
compliance report will be fild before this Court within six weeks after receipt of the
status report......"
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Test Report Format No- UPPCB/RL/RBL/TR-2021

C _u ﬂ“ﬁ\l REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
e Address: C-Block, Indira Nagar, Awns Vikash Colony, Raebareli-229001, U_P.
| - Phone: 0535-2973034
- TEST REPORT- APRIL 2024 TO OCTOBER 2024
x Drains Discharging to River Sai at Raebareli Percentage | Percentage | After Bioremediation
(D) Before Bio Remediation After Bio Remediation Reduction ..Sn:nn“o: Parameters | Parameters
C S.| Dateof Samipling Fokat inBOD (%) | inFC(%) | withinthe | Beyond the
C No| Sampling ot |TSS BOD | COD | TC(MPN | FC (MPN | . |TSS BOD | COD [TC (MPN|FC (MPN Standard | Standard
n (mg/L) [ (mg/L) | (mg/L) | 7100mn) | 7100mi) | PY [(mg/) | (mest) | (mgst) | 7100mi) | 7200 m1)
K Road Drain,
1| 12-04-24 nnuﬂ_nm_.z Drain. 1 g10] 790 | 510 | 1680 | 790000 | 230,000 | 790 [ 5300 [ 300 | 13280 | 110,000 | 54.000 41.18 76.52  |pH.TSS, BOD FC
Surjupur Bandha
2 | 12-04-
obay [ECE 813| 930 | 540 | 1728 | 7,900,000 | 700,000 | 8.09 | 5800 | 260 | 12160 | 210,000 | 79.000 51.85 88.71 |pH.TsS,BOD FC
Indira N :
3| 12-04-24 m_um.ﬁaﬂm&oas. 8.13| 890 | 490 | 1536 | 9,400,000 | 1,100,000 | 7.91 | 5000 | 27.0 | 11360 | 140,000 | 79,000 44,90 92.82 |pH,TSS, BOD FC
Sy
4| 12-08-24 xm_hmwna Drai. | 797 | 830 | 420 | 1472 | 1700000 | 390,000 | 788.| 4700 [~ 275 | 12480 | 280,000 | 70,000 34:52 82.05 |pH,TSS,BOD|. FC -
Mah in,
5 | 12-04-2¢ ?»n»:h___wuﬁca; 818 | 820 | 460 | 1568 | 490,000 | 210000 {810 4400 | 255 | 11680 | 70,000 | 34.000 4457 83.81 [pH,TsS, BOD FC
Industrial Area
- 6 | 120828 | o et 810| 730 | 330 | 1344 | s4000 | 11000 |805|4200| 210 | 9920 | 7900 | 2100 36.36 80.91 |pH,TsS. BOD FC
(q\] Lohanipur/Rewati
7 | 12-04-24 |RamKa TalabDrain, | 809 | 820 | 460 | 160.0 | 2,200,000 | 260,000 | 801 | 4300 | 250 | 11520 | 170,000 | 54.000 4555 79.23  |pH.TSS.BOD FC
Raebareli
8 | o080s-24 M“n”wﬂoa Drain. | g14| 710 | 480 | 1648 | 700000 | 200000 | 821 | 4800 | 260 | 11680 | 94000 | 40000 | 4583 80.00 |[pH.TSS.BOD|  FC
9 | oe0s-zs |SutwpurBandha 813| 900 | 500 | 169.6 | 7,000,000 | 350,000 | 818 | 5000 | 250 | 11520 | 140,000 | 70.000 50.00 80.00 |pH.TSS,BOD FC
Drain, Raebareli
10| 08-05-24 ﬁﬂw_uwe.oas. 814 | 820 | 520 | 1728 | 5400000 | 700,000 | 8.09 | 4400 | 260 | 11840 | 130,000 | 70,000 50.00 90.00 |pH,TSS, BOD FC
11| 08-05-24 H”M”M__,s Drain. | 820 | 780 | 400 | 1584 | 2000000 | 240000 | 814 | 4100 | 270 | 12000 | 240,000 | 54,000 32.50 77.50 |pH,TSS, BOD FC
12| 08-05-24 u“ﬁ.“..w?: Drain, 1 514 | 780 | 420 | 1616 | 540000 | 170000 | 816 | 4200 | 240 | 11360 | 79000 | 33.000 42.86 80.59 |pH, TSS, BOD FC
13| ogosz¢ |Wndusialrea g18| 700 | 320 | 1296 | 70000 | 13000 |859|3400| 140 | 8960 | 5400 | 2000 56.25 84.62 |pH,TSS, BOD FC
Drain, Raebareli
Lohanipur/Rewati
14| 08-05-24 |RamKaTalabDrain, [ 814 | 800 | 480 | 1632 | 1,700,000 | 140,000 | 821 | 3400 | 240 | 11360 | 110,000 | 49,000 50.00 6500 |pH.TSS, BOD FC
Raebareh
15| 16-06-24 _M“_n“uome& Drain, o121 780 | so0 | 1664 | 790000 | 210000 |8.15| 4000 | 270 | 11840 | 94000 | 40.000 46.00 80.95 |pH.TSS, BOD FC
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Sunupur Bandha
37| 12-09-24 Bealo: Baebareli 8171 970 | 500 | 1584 | 4,700,000 | 270,000 | /.| “nou T IR RN bt 000 50.00 70.74  |pH,TSS, BOD FC
me——————————
Indira Nagar Drain,
30| 120924 | S 814 | 1100 | 480 | 1520 | 5400000 | 220000 | 1o | w00 | zvo | vwan | cooue | avoe | 4375 7773 |pHTss.BoD|  Ec
Police Line Drain,
39| 12:09-24 [ o0 0 807| 800 | 370 | 1424 | 1,400,000 | 130,000 | 7o | 4wwu | 250 | waeo | iwoee | o000 37.84 69.23 |pH.TSs,BOD|  FC
Mahanandpur Drain,
40 | 12-09-24 RiaReet P 820 | 720 40.0 | 1456 | 470,000 94,000 | 15| 5000 254 P12 o , §A0 37.50 74.47  |pH,TSS, BOD FC
Industmal Area
| 1zoea |t 813| 700 | 340 | 1296 | 49,000 9300 | 01| 3000 | 140 | asoo | sueo 2200 58.82 76.34  |pH,TS5,BOD|  FC
Lohanipur/Rewati
42 12-09-24 |Ram Ka Talab Drain, | 818 | 890 47.0 150.4 | 1,300,000 94,000 824 | 4000 200 91,000 39000 44.68 58.51 pH, 1SS, BOD FC
Raebareli
Kanpur Road Drai
43| 10-10-2¢ |0 POMCTEN 1819 850 | 455 | 1504 | 1100000 | 94000 |823| 4600 | 260 | 11360 | 92000 | 27000 | 4286 7128 |[pH,TSS,BOD|  FC
Surjupur Bandh
# | 100024 [P el | 818 | 800 | 450 | 1520 | 3900000 | 240000 | 823| 5200 | 240 | 10880 | 94000 | 49000 | 4667 7958 |pH,TSS,BOD|  FC
Indira N i
45| 101024 |00 REA0 P 1819 | 1120 | 490 | 1504 | 4600000 | 220000 | 09| 83.00 | 240 | 11520 | 94000 | 46000 | 5102 7909 |pH,TSS,BOD|  FC
ey -
46| 10-10-24 mw_a_mww__.”n Drain. | g18| esc | 265 1563 [ 1,100,000 | 94000 |808| 53.00 ! 230 | 10560 | 94000 | 33000 [ 36.99 64.89 |[pH,TSS,BOD|  FC
47| 10-10-24 Hn..n..ﬂ__.w!: Prain 1 811 | ¢80 | 400 | 1504 | 490000 | 94000 |821| 5000 | 250 | 10560 | 79000 20000 | 37.50 7872 |pH.TSS,BOD|  FC
48| 10-10-24 [industrialArea gis| 7 46.88 82.50 T5S,80D|  FC
Drain, Raebarel 8 1.0 320 144.0 46,000 12,000 825 | 48.00 | -17.0 92.80 4,900 2,100 i pH,
Lohanipur/Rewati
49| 10-10-24 |RamKaTalabDrain, [ 819| 810 | 455 | 1504 | 1,200000 | 94000 |823| 4600 | 260 | 11360 | 92000 | 35000 42.86 62.77 |pH.TsS.BOD|  FC
Raebareli
so| 19-10-24 ”:mw_nn__ﬂo& Drain. | g17| 880 | 410 | 1476 | 470000 | 120000 | 815 55.00 | 245 | 11200 | 120000 | 40000 | 4024 66.67 |pH.TsS,BOD|  FC
51| 191024 w.nmu_uﬁwn.:h__.w 825| 820 | 490 | 160.0 | 1,600,000 | 280,000 | 820 s0.00 | 260 | 11200 | 140000 | 70000 | 4698 7500 |pH.Tss.BoD|  FC
—,—— e
52| 19-10-24 ”_uan.ﬂnﬂnﬁ Drain. 110 | 1220 | s00 | 1536 | 4900000 | 210,000 | 8.07 | 9100 | 260 | 11840 | 120000 | 47,000 48.00 77.62 |pH,TSs, BOD FC
53| 19-10-24 m”_n_nnwﬁo Drain. - 1817| 650 | 390 | 1440 | 1,300,000 | 110,000 | 8.07 | 5400 | 240 | 10880 | 130000 | 33000 | 3846 7000 |pH.TSs.BOD|  FC
s4| 19-10-24 ﬁuﬁ__ﬂes Drain. | 09| 600 | 390 | 1472 | 490000 | 92000 |817| s200 | 260 | 11360 | 70000 | 23000 33.33 75.00 |pH.TSS, BOD FC
55| 19-10-24 __“.Mﬁﬂn_nnun__ 818| 640 | 350 | 1280 | 46000 | 9400 |11 3800 | 160 | 9120 | 4600 2,400 54.29 7447 |pH.TSS,BOD|  FC
—_— e
Lohanipur/Rewati
56 19-10-24 |Ram Ka Talab Drain, | 812 72.0 480 152.0 1,100,000 92,000 8.21 | 38.00 25.0 152.00 92,000 7,900 47.92 91.41 pH, TSS, BOD FC
Raebareli
57| 24-10-24 M”“”_w__”o& Drain, | g1 | 830 | 395 | 1440 | 4.600.000 | 210000 |822| 8100 | 230 | 10720 | 94000 | 33000 | 4177 7000 |pH TSs.BOD|  FC
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Test Report Format No- UPPCB/RL/RBL/TR-2021

== REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
Phone: 0535-2973034
TEST REPORT - APRIL 2024
. Before Bio Remediation After Blo Remediation Percentage |Percentage | After Bioremediation
S| Dateof Sampling | pH | Tss BOD | coD TC FC pH |TSS BOD | COD TC FC Reduction |Reduction (Parameters | Parameters
No| Sampling Point (mg/L) | (mg/L) | (mg/L) | (MPN/100 | (MPN/100 (mg/L) [(mg/L)|(mg/L)| (MPN/100 | (MPN/100 (in BOD (%) |inFC(%) |withinthe | Beyond the
ml) ml) ml) mi) Standard Standard
Ramlila Maidan
1 |o4-0424 fIATH 779| 890 | 410 | 1392 {1.400000 |130,000 778 | 670 | 280 | 1150 [94,000 49,000 31.71 62.31 | pH,TSS,BOD FC
Bhuliyapu
2 |04-04-24 o..:_mau r 774| 89.0 430 | 139.2 {340,000 47,000 7.76 | 68.0 280 | 115.2 (24,000 2,700 34.88 94.26 | pH,TSS,BOD FC
3 |04-04-24  [City Drain 785| 930 440 | 1424 |7,000000 1,100,000 | 783 | 71.0 | 275 | 104.0 [79,000 27,000 37.50 97.55 | pH, TSS, BOD FC
Police Li
4 |osoe2e | ST 775| 910 | 460 | 1408 (130,000  [39,000 739 | 680 | 270 | 1120 |20,000 7,900 41.30 79.74 | pH, TSS, BOD FC
Ramlila Mai
5 |0s0s-24 |7 9an) 795 | 900 | 400 | 1344 (1300000 |110,000 810 | 660 | 29.0 | 1152 [79.000 27,000 27.50 75.45 | pH,TSs, BOD FC
- w - N
6 |09-05-24 cﬂ.h_...ﬁvﬁ 791| 910 480 | 1424 (390,000 (46,000 797 | 690 | 290 | 1168 (23,000 3,300 39.58 92.83 | pH,TSSs, BOD FC
Te) 7 |09-05-24  |City Drain 807| 900 | 520 | 1440 [7.900,000 [920,000 8.14 | 68.0 | 280 | 115.2 70,000 33,000 46.15 96.41 | pH,TSs, BOD FC
AN 8 09-05-24 wm;.wnr% 789| 920 | 410 | 1360 (140000  [34,000 794 | 700 | 260 | 1104 17000  |[7,000 36.59 79.41 | pH,Tss, BOD FC
9 |06-06-24 9..55!&5&5 798| 930 | 440 | 1376 |1.400000 [130,000 815 | 680 | 300 | 1168 92,000 28,000 31.82 78.46 | pH,TSS, BOD FC
10 |06-06-24 nwua.y WUr 1787| 930 | 490 | 144 [390000 |[47,000 794 | 710 | 295 | 1184 24,000 3,500 39.80 92.55 | pH,TSS, BOD EC
11 [06-06-24 _|City Drain 809 920 | 530 | 1456 [7.900000 |940,000 810 | 700 | 290 | 1184 [79,000 34,000 45.28 96.38 | pH, TSS, BOD FC
12 |06-06-24 u_ oliceline |, 05| 940 | 420 | 1376 |170000  [35000 793 | 740 | 265 | 113.6 {20,000 7,900 36.90 77.43 | pH.TSS, BOD FC
13|12.07-24 |JamAMadN] 50, | 900 | 420 [ 136 [1300000 [110000 |18 | 710 | 280 [ 1152 [9s000  |27.000 3333 7545 | pH,TSS, BOD FC
14 [12-07-24 wﬂu_..ﬁvﬁ 785| 1100 | 510 | 1472 [350000  |46,000 799 | 790 | 290 |11168 26000  |4700 43.14 89.78 | pH, TS5, BOD FC
15 [12-07-24 | City Drain 805 980 | 500 | 1456 7,000,000 [490,000 809 | 780 | 295 | 1184 |94,000 40,000 41.00 91.84 | pH,TSS, BOD FC
16 |12-07-24 ma%.__ Line 1789 900 | 460 | 1408 [140000 [34,000 791 | 690 | 290 | 1168 [23,000 9,400 36.96 72.35 | pH,TSS, BOD FC
17 [21-08-24 MM_,.._..E Maidan| ;971 920 | 400 | 1344 [1,000000 |94,000 805 | 730 | 260 | 1120 92000  [26,000 35.00 72.34 | pH,TSS, BOD FC
18 |21-08-24 NME._W%E 803| 1110 | 470 | 144 [340000 |40,000 810 | 820 | 265 | 1136 |24,000 4,600 4362 88.50 | pH,TSs, BOD FC
19 [21-08-24  |City Drain 811 990 | 460 | 1408 [5400,000 (470,000 815 | 790 | 275 | 115.2 93,000 26,000 40.22 94.47 | pH.TSS, BOD FC
20 (210824 [O0€Y" 1793) 910 | 420 | 1376 [130000 (33,000 798 | 700 | 250 | 1152 [22000  |7900 40.48 76.06 | pH,TSS BOD FC
21|20.09-24  |F2HAMAAN 5951 910 | 460 [14080 (1300000 [92,000 807 | 760 | 280 |11040 (93000 22,000 39.13 7609 | pH,Tss BOD FC
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27 Annexu refﬁ 08

FITTT IRASTHAT Y=,

fRtor s@18, SoWo Wa AR, @S
TG Siodd gRER, wolarsia, e @vs, Ml TR, d@1%

Email Id- pm_nir_upjn@yahoo.in

QITEH Sy / Sic)—24 A AL faes— OQ/HI?—O?—"I
Ja ¥,

g P (),

SoRo e A (@rion),

T |

favz— #o THowllodlo, 7 RN GRI oo HEAT — 490,/2019 # Folo HwAT — 32/2023 ToTHo R g
35 So¥o A WIRd SMEW fRHI® 12.08.2024 B I-Urei ¥ \fya, Yufaww, a9 Y4 werdry URad faam, Solo
WA B IEAEE § IS 19.002024 FY I HAEN 48F HT P |

s FYA R JFTG S R % 39 wrafers § FRfRT qo THosflodlo, 7 feell BT JHoto FEAT — 490 /2019
3 doto WG — 32/2023 AoTHo R & Ve 3% WoWo § UIRA WY ReAT® 12082024 B e A wfe,
TRV, & E Sieary uRads T Solo wTeA @Y srmerr ¥ fadie 19.09.2024 @) WE WAl d9% W WA
3 @ wrdg J RY R P B s siven Rgar freag 8-
Eoleﬁaﬁumﬁdﬂwa\éaﬁm.msomzm U AT
Ho | & B T dwgfval e ‘
1 | In Raebareli, there are 07 drains (approx. 32 MLD) | So¥o &e frr (ITIv) &RT 07 7 =il # & 03 7 |
 discharging wastewater into river Sai. All 07 drain are | S1eil ¥ ~ WEM=IYR ATl FSREIA TRAT/ qE<T Al
 untapped and bioremediation is being carried out. The | v RYFR (@em @1 qXaT) AT B 29 IR Q@ H Sl
analytical results indicated that no significant reduction TH AR @rea ¥ ¥ f s, Nraer @aw e |
in water quality of drains was observed after oo Wl i (F0E) gRT Wenferd 18 MLD STP ¥ |

}

|

} | bioremediation as water i i i .

quality of drains are not meeting & Ry oI i -
| the General Standards for Discharge of Environmental I 04 DI

: : e, GWOR A1 WoEe qien, e @e| Aen a
Pollutants except Mahanandpur Drain and 171 drain. TR /X S . R ¢ @ |

W9 e 8 20 MLD &l @7 STP THIfY 17 o= &

ywifed g Tar 8 s QiR 7 o= @1 e
! 27 RwR, 2024 T Qi o form Smm ) 9o weRa
&l @ f B8R @ uwEg ¥ A TS @ 9w Iwa
L. w3 T ¥ yarfed & &

| 2 | Development of Sewerage network (zones 2. 3 and 4) of | 07 77T 1o} @ I1&D @ A& 3w T T & BE Jolo
208 km and its connection to 18 MLD STP in Racbareli | o7& firrs (riron) gRr v o & & S 27 R
! should be completed in a time bound manner. Further, 2024 TF T’f foar s afdg 2
' ' AMRUT 2.0 scheme for the project of sewerage zone | ;
l‘ | comprising about 125 km sewerage network and STP of
! | 148 MLD capacity in Raebareli should also get
i | appropriately implemented in time bound manner.
| Further, all 07 drains should be intercepted and diverted
| |toSTP. =
LED
<r c,%\\\‘W\
(57 FAR 1)
G S AT e
Yo¥o T4 faTich IUNFTAR| _
yfafefy Frafafa @1 @ (@ smaws srard &g it
1. 7 A (Fodlo), Sole W M (v, orae; |
2. e sfyawn, AUSH Brafed, Solo Wol A (Ao, s |
3. aelieror i, PRI USE, Sotlo S P (), e | /
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TR W AEH
we&—N 6 T-H/ Y / 81-7—2023—44(R<) / 2016
qgfaRvr, 99 U4 Seary gRads SgAaRT-7
@ : e 08 RyawR, 2023

FATET_Sa

yglaRvl, . 99 T4 oy 9Rade  gMIM-7, SoW0 WNH @ ®rdierd s
HEIT-13 / 2019 / THOSH0E0—257 / 55— qafo—2—2019—44(Re) /2016, fa=id 14 S,
2019 ERT J090 Y59 ¥ FGTaRvr Refor va yardl ugyor fi=vr gfafled sl @m aur =@
I &R R & Adel @ oruem # @ WM el srla @ sy ¥g Uh
PBredia sgsEe 73 wenfia fea Tar @, & 5 adam § farie 2

2. ™o wdrew e gR1 Re fdrem (Rifder) wem—a75 /2022 wafarer e wfafy
TN gAEE % 3wt ud oy @ ofifa SoNo 9 BRI qigd @ T
Rreeifay Tl w356 /2023 # fawie 20 AT, 2023 # FEq e wiRka )
g :

.......... 12 .We accordingly permit the applicant to move the National Green Tribunal with an
application in that regard. The National Green Tribunal shall duly monitor compliance with
the directions including the time-lines which have been spelt out in the order of this Court. It
would be open to the applicant to place on the record of the Tribunal all material to indicate
the bona fide steps which were taken to comply with the order of this Court and, if there were
any genuine hindrances in doing so, the nature of the hindrances, The Tribunal would be at
liberty in the exercise of its discretion to consider any request for a further extension of time.

13. The National Green Tribunal is authorized in terms of the present order to
suitably extend time should it be satisfied-that all necessary steps have been pursued with a
sufficient degree of alacrity. The Tribunal shall also take stock of the issues which have been
set out above in relation to due monitoring of the performance of the STPs and steps for
ensuring up-gradation and maintenance. The Tribunal shall also ensure that an accountable
mechanism is set up in the State of Uttar Pradesh to take stock of the performance of the
STPs, providing for adequate funds for up-gradation and maintenance as required and for
attending to all other administrative issues and problems......... i

3. W0 sy gRa afreer, 7E fReeh g1 3M0v0 WEI—593 /2017 UATERTT R AfAf
Tq 3G 9 giae it sfoear vd org @ W 3ovo wwA-670 /2018 ge R e
T 9AfaRY, &9 U4 Soarg aRaed WA Td o @ ofia e it I«ik R g
SIRIS THOY0 WXT—62 /2023 H A% 17.08.2023 & = aeer uiRa & ™ & ¢

s é. Now, the Hon'ble Supreme Court of India has directed this Tribunal to ensure that
an accountable mechanism is set up in the State of Uttar Pradesh to monitor the compliances
with regard to violation of Water (Prevention and Control of Pollution) Act, 1974. Since the
State has constituted the Committee mentioned above, thus, the report and suggestions for
better mechanisms is required for improvement of the existing Committee or to reconstitute
by way of any addition of technical /administrative 'member. Further, the views of the
Commiittee are also required to be sought.



File No.81-7005(249)/246/2020-07-,

7. Accordingly, the State of UP/Secretary, Environment/State PCB are
directed to submit the report with regard to any reform required in the monitoring
mechanism in the Committee or induction of any new technical/administrative member or
change of members and till the decision is taken by this Tribunal, the Monitoring Committee
as quoted above headed by Justice S.V.S. Rathore will continue to work in accordance with
the order quoted above. The State may recommend the manner and method of mechanism
to take the stock of performance of the STPs in the State of UP. In the meantime, the present
Commiittee headed by Justice 5.V.S. Rathore is directed to submit the compliance report in the
light of order of the Hon’ble Supreme Court of India dated 20.03.2023 and to continue to
function till further orders........ v

4  H0 |dred AT B 99 QY RATE 20.03.2023 AT T0 ISE BRA AOFROT B
Iq ARY faFi® 17082023 & UG H WRW & IHaid dW Fede wrew,
HHT TTe[Ue SITHe @ey M 319 JURTE Ja-ua gfaure @ eImu=r, SwieRor qer
TAH B ATHY Hared 2g Swrande @ AR gihieg e oM $ SR | SH
IJHAU B FERn & Afa watd Rl /goifiEdl @ W W Swrafie fuikor
wRAfrY @1 fraq Ted FYA §Y ST gRT @ W arell priars & g e FuiRa
5y o €

(@) O drede wred /S WUERT fede Wied Savalid FuRer wfif:
i. bR e afa/ugE wfim, TR o g anier Sagfd - | wew

S090 ¥mE |

ii. PR 9= afya/vE |, TR [@eN T, Son0 2 | — | e

iii. R g wfid /wgE wieE, SN U e R / v ud
oiienfies A R, Sowo emee g1 iR wiEe siemr faem| | ey

Rafera & afe et |
iv. e eee, Sou0 Wa fAH (TmHEi) | - | e
R
v. [Few fAeee, 3040 o AT (FIN) | — | 9T
vi. [aewa dfa, So%o Yguvl R de, d9Eee | — | We

vii. R 7w afYa /v @fEa, JHiR T qn anier Sy e - | e
F090 IR EWT ARG vHodlodio / Hosododo I HERT dF-at
farerest |

g afifa @ gl freag gt

i. affa @ segerar A T Fer gEier SEME Ve /TR Rer . Somo
ITEA B IRSad AERT (Fewd) 5T BT SR |

i. aftfy grT uew & 3faeta RmtvmiE wEodiodio / Wogodiofo #1 RIS dur
9w 1@ oieifies Same & a-gfera gigever gg wafda aRarsRt sl
Hafdra fmt Rt Ao sy &Ra aifdraRer A <ifae @ 18 ersHaET &1 ke

&R iR TrEaensT & JFUR STETHITE Aigere ad fbd S |
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iii. Ay gRT I TTERHSYE AIRaRe @ MR WX URANTRT @ [earaaaT &t
T B ude A A Wl B W awr oRaorel @ egEesT @ Sootud
aﬁmﬁmﬁamﬁaﬁmmmmmﬁmﬁwﬁm

Wiy 1 oW e iR 3o wew wfika, Sowo wgwer Frir 9
% wegH 9 AfRE @ e

v\ g wew § wrfia wew twodiodo / Hododoo B AEFE @ ey
Ao 8 Ued W § e B SR qen Seerad @ I ¥ Iwwaifded o
Frfvor, &y st wvgfy wald Rt &1 @ar Rer R wffy @1 woo
A SR guT wow Wi, Somo wewel Frmer @k @ wrgw W IRa @
St |

v. \fAfd 1 |ferarerg Sovo S s (aion) g

O srufire yeavee Yl Scvariic Pefvor afif:

i PR g wfed /v sfE, TR Qe R, Sowo e | —| 3remE

i, PR YT WRE/ygE WhE, aeM W@ ued|- | 98l
e / s vd afelfre Rem AW, Sowo e Rt
1T A9y |fea ¥ afE sfery |

il pey fgese, soso Wi P @mie) g Ao wgen S |- | wew
(e |

iv. e o, sowo S fFrm (Fe) gRT i wged wew| - | wew
e |

V.  [6q WfHd, So%0 SRV O A8, e g1 ARG §|— | 9ee
QTR JRHRY |

vi. AR, Wo Tre TR, JON0 W (A (TRA) gRT ARM|—| we
BT |

Vii. [ Revd, e R fAeE (@) gRr A SR | —-| ==

viii. e PR, W TRa ReE (TRE) g’ Aad SNeR | —| "=

iX. BR 9 W/ vga |fEed, TR Rfew i, Sowo ovE gwil- | wew
AT ST STt wew fadies |

X. [Fourd, RAHE (B, 3090 @S | — | TS
T

Sad Affd & SRIGR Awaq er:

i. WAl gNr wew & afa Feomis o sftre yewm gt @ aRaraEi
quT BN AU & wa-ufwa wewe g wafad oRaERei @ W
faamTt gwT o Iy wRa iR ¥ <R @ T ergAeTEH @1 TOE #v
freifRe eaamEa @ suR svexdiftte Aere™ Tu R S |

i. 9T gRT ST 3TeiRTe AT 3 IR W aRATRN @ fFaraead @
Wit @ 9AS A A whem @ wRel qer oRaeERy @ egEeT @ SoweA
@ <uT A Swiveiidd @1 FERer FR AU wRgfa WeRm e e e w
TRIF IR g gHen affa & Svo 99as g7 afe, TR Rew




File No.81-7005({89/246/2020-07-,

P, Sovo YR @ WREAH | Wi¥a @i A |

o g e ¥ wfh wEE Jutre yeRd gfuni & ARl e
e 3 e A Wi B SRt @ e # e A Iaveifie @
o FY e wfy Gad Rt @ e e Wi R g gsE
AR B SHP s T Wfa, TR e v, Sovo wed @ AR W
WfR¥a @ TR

iv. aff &1 sRarea wrE fer e, Sovo FETS &6 |

5. g9 offadl BN SaRer @ PuiRen & WEw A @ Tl dxgfodl 3 aeR
Hita fum Seerll e /o /Bipwe /IR Tt @ feg ©Ra auifm
TUSTTE SR WeN IS wrdard), wafavfa sfagfl @ agen anfe gffied
H¥ afe "o waTea AT U@ A0 IS ERA BB B AT BT AR FPI
maw.m%mam#mm$mﬁwm@ﬁ
1 fraer WMo UM A @R § §HI- ¥ W IfEA $ SM aredl rgared
el @ AR Wt R gwrn wo JRERT @ W IR sy gni e
v

Date: 07-09-2023 15:19:18
Reason: Approved

(gt waw fam )
e dfua|
oy g4 e a’]d |
sffaf—Prefie & gEanl 1@ snawas srial &g Ui -
1— HfY IeUTe ATgad, So%0 AT |

2—me/WW/m,mﬁammwamﬁwﬁm,
smm@sﬁaﬁﬁmﬁam,mqﬁmﬁﬁﬂm,uﬁmiﬁmﬁmﬂouowx

3~ ya A2, oo Wi frm (amer /TRI), Sod0 TR |

4— Prewre, W fem e, Sovo, e TS /

5— Prawre, Wo T UKo, I0W0 A AT (FTNR), TETS |

6— MM Ftye, W 9rRd g (arfior/ ), Sovo, TS |

7— v Ausanga / fretererl, Sowo |

8- W Hew wawe /i aiier, fren gafaver wfifa, Sowo |
9— Hew @ftd, Souo wguvl P 18, TEES |

10 TS BIgd |

T |,

( 7Hre 8 )
IR q& |iHd |
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Annexure-6

a3 USRI WHA
U@, 9 Td Srerarg aRade Aesar-7
HEAT-TA0NON0-587(1)/81-7-2024-23(R) /2018 Howo-2
TGAS: RAid: 25 IagsR, 2024
wE wiEa,
FAfH 19 va AT Srengfd e,
3090 QMHeA|

#O TPT ga 3Rawor, 78 Redh & Rarwd= 3ovo dsar-490,2019
& FAdN Ifd $ovo TEw-32/2023 AovwEo R a=dw e IHE 3040 F
TR 3mewr RAid 12.08.2024 @ It v @ B B, FHES GEIA T
faFerad #:-

".........6 Let notice be issued to the newly added respondent no. 5 for filing
the response affidavit at least one week before the next date of hearing
explaining his conduct of non compliance of the order of the Hon'ble
Supreme Court. ; :

7. Respondent No. 5 is also directed to remain virtually present on the next
dated on hearing.

8. List on 22.11.2024........... "

2- HO HRAPOT g SWHAGEN AR Hew e 12.08.2024 &
AT A FUEHAE) N Igear # G Rut & @y Raiw
19.09.2024 ® HAUAA HAET & b FAGA MHS & qF FGAT-TAOSNOEN0-
530/81-7-2024, Rl 23.09.2024 @ IRF a¥a v zwd sfoafda woram
fag3t & HFuEa IrEA WHA TS 3000 Wewr fAGAUT A P 3uFGY FW
T & [Ew A R A gW v W g ReAid 22.10.2024 B v FeAET
doo Igd & I, GEF WEIE Mowo F HAATE Mo HRawwr F i
FRT weuel fEger @ f RO (oAl dOE) & OMuR | Sewe
IATE, TR va SR # Ryd ael g Aeaia sauare aur @k
& RaE & Rt dar & & wEwa yewor § @ g & d@ay 3F ;o
walag Agraed g Re Rdwe Fww-375/2012 wdiawor @Ren @R o Jew
TR I 6 3 7 e # o Wy ReAiw 22.02.2017 @1 Igwe
e 7€ A ) sw @aw # w0 wAoshod0 g Mo wafgw Faraey
& 3% HeA B Hques IEA/OY-u7 R R wd F By Ry o

1778053572024
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¥ @0 uAoshod0 & aig H gAas m#r faf B=red 22.11.2024 &9d
gl

3- g FAT & B arEa & @Aed AU HEA-TAOSNOLI0-414/81-7-
2024-44(RE)/2016, RBAE 08.09.2023 @ A0 Taled AT & A
fiid 20.03.2023 aur A0 UHT sRa AT & Iy Rars 17.08.2023 &
Wm#u@r%mﬁamaaazﬁzm/mamazﬁzwm
f TUTA, STNFAO FA HAD F HIFT HAoA &g SR Aead @ fAuion
ARG HIA T & 30T ¥ O Ruel/ERE § W s i
Rufor @R (v aRa, @R 79 wa arsfior Sergf AT & srgera
) @ e R R ¥

4- A 09 ¥ B geEed Hovo # afle Feda veyer fAdEor a1 A
RO ¥ ruk W o o U F FE9 F Ao WAty AWAET F A
Rarm 22.02.2017 & Igued FARE F§ A 1A F@Ed fdag w
saaeRqa fauitor afdfd gu aeflear & S FITE T aW Fd
FAAE A A il a9 vd Jearg aRada AT, 3090 WEA (Email-
soenvups@rediff mail.com) Td 30W0 UgWUT fAdEUr @lE, d@AS (Email-
ms@uppcb.in) @ ITAGY FA H FYE B

HeIED- 2R | Signed by
Ashish Tiwari
Date; 25-10-2024 14:18:32
( 3My fardY )
gfag|
: : P o

yfafaf-Raafafa & goard vd aEs Srdad &g aivd -
1- w3 @f¥a, R ferw faswar, sovo arEE|
2- HeHA |G, 3090 veuur fazmer @, aEas|
=T A,

( 3mfw faard )
i)



v

Test Report Format No- UPPCB/RL/RBL/TR-2021
REGIONAL r>m0§.—.0—~<. U.P. POLLUTION CONTROL BOARD
Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
Phone: 0535-2973034
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Annexure-7

TEST REPORT (FROM APRIL-OCTOBER 2024)
8.95 MLD STP, Pratapgarh
S. No | Date of Sampling
Sampling Point pH TSS (mg/L) BOD (mg/L) COD (mg/L) | TC(MPN/ 100 ml) | FC (MPN/ 100 mI)
1 104-04-24 Inlet, STP 7.89 116.0 56.0 297.60 9,200,000 2,700,000
2 |04-04-24 Outlet, STP 7.62 62.0 28.0 92.80 1,300 920
3 |08-04-24 Inlet, STP 7.94 110.0 54.0 291.20 7,900,000 2,700,000
4 |08-04-24 Outlet, STP 7.69 58.0 26.0 91.20 1,400 780
5 |18-04-24 Inlet, STP 7.82 106.0 62.0 300.00 9,400,000 3,300,000
6 |18-04-24 |[Outlet, STP 7.60 39.0 29.0 91.20 1,100 680
7 |22-04-24 * [Outlet, STP 7.80 96.0 60.0 292.00 7,900,000 2,600,000
8 [22-04-24 Outlet, STP 7.57 35.0 25.0 81.60 1,100 610
9 109-05-24 Inlet, STP 7.74 102.0 64.0 291.20 7,900,000 2,600,000
10 |09-05-24 Outlet, STP 7.85 34.0 25.0 89.30 1,100 790
11 [13-05-24 Inlet, STP 772 103 62 294.40 7000000 2400000
12 |13-05-24 Outlet, STP 7.81 35.0 24.0 89.60 1,100 790
13 |21-05-24 Inlet, STP 7.74 102.0 60.0 288.00 7,000,000 2,300,000
14 |21-05-24 Outlet, STP 7.82 34.0 24.0 86.40 1,300 790
15 |27-05-24 Inlet, STP 7.70 101.0 64.0 291.20 9,200,000 2,400,000
16 [27-05-24 Outlet, STP 7.81 33.0 23.0 88.00 1,400 920
17 |06-06-24 Inlet, STP 8.08 110.0 60.0 288.00 7,000,000 2,400,000
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36 |14-08-24 Outlet, STP 8.01 36.0 22.0 81.60 1,700 940
37 121-08-24 Inlet, STP 8.05 116.0 58.0 281.60 7,900,000 2,600,000
38 [21-08-24 Outlet, STP 8.03 34.0 260 86.40 1,300 920
39 |28-08-24 Inlet, STP 7.98 112.0 53.0 275.20 9,200,000 2,400,000
40 [28-08-24 Outlet, STP 8.07 39.0 21.0 83.20 1,400 780
41 |04-09-24 Inlet, STP 7.91 120.0 56.0 270.00 7,000,000 1,400,000
42 |04-09-24 Outlet, STP 8.13 39.0 23.0 83.20 1,300 700
43 |11-09-24 Inlet, STP 8.05 118 54.0 284.80 7,900,000 1,700,000
44 |11-09-24 Outlet, STP 8.20 36.0 25.0 86.40 1,200 920
45 |20-09-24 Inlet, STP 7.99 112.0 50.0 281.60 9,400,000 2,000,000
46 [20-09-24 Outlet, STP 8.17 35.0 24.0 80.00 1,400 930
47 |[27409-24 Inlet, STP 7.96 116.0 52.0 275.20 9,260,000 2,100,000
48 |27-09-24 Outlet, STP 8.24 40.0 22.0 84.80 1,300 780
49 |07-10-24 Inlet, STP 8.09 132.0 54.0 176.00 7,900,000 1,400,000
50 |07-10-24 Outlet, STP 8.15 42.0 24.0 89.60 1,700 920
51 |14-10-24 Inlet, STP 8.13 126 50.0 169.60 9,200,000 2,000,000
52 |14-10-24 Outlet, STP 8.20 30.0 20.0 83.20 1,300 940
53 |18-10-24 Inlet, STP 8.11 116.0 52.0 172.80 5,400,000 700,000
54 |18-10-24 Outlet, STP 8.22 38.0 20.0 84.80 1,400 930
55 [22-10-24 Inlet, STP 8.11 122.0 56.0 179.00 7,000,000 1,100,000
56 [22-10-24 Outlet, STP 8.19 34.0 22.0 86.40 1,400 930
57 |24-10-24 Inlet, STP 8.05 117.0 52.0 169.60 7,900,000 1,200,000
58 |24-10-24 Outlet, STP 8.17 32.0 24.0 91.20 1,300 920
59 [29-10-24 Inlet, STP 8.09 129.0 54.0 172.80 7,900,000 1,100,000
60 [29-10-24 Outlet, STP 8.21 32.0 23.0 84.80 1,200 940
Effluent Discharge Standards for STP (13 October 6.5-9.0 <100 30.0 = < <1000

Compiled By/Analysed By

S.A.
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[ 28 07-
= MM.NW.MM mﬁﬂmwaﬂv M.WM _M%o 8.2 43.20 1,400 2200
R T . : i 49.0 267.20 9,200,000 2,200,000
= Outlet, STP 7.96 9.3 9.0 48.00 1,100 170
= WMNWWM Inlet, STP 8.13 108.0 52.0 275.20 5,400,000 1,700,000
Outlet, STP 7.90 8.5 9.1 48.00 1,200 210
33 [05-08-24 Inlet, STP 8.19 120.0 48.0 243.20 7,000,000 2,000,000
34 |05-08-24 Outlet, STP 7.90 9.5 85 43.52 1,300 230
35  |14-08-24 Inlet, STP 8.11 122.0 50.0 249.60 7,900,000 2,300,000
36 |14-08-24 Outlet, STP 7.98 9,0 9.0 45.12 1,400 220.0
37 [21-08-24 Inlet, STP 8.09 115.0 54.0 252.80 9,200,000 2,100,000
38  |21-08-24 Outlet, STP 8.01 85 8.0 49.16 1,100 210
39  |28-08-24 Inlet, STP 8.05 125.0 49.0 246.40 7,000,000 2,000,000
40 28-08-24 Outlet, STP 8.07 7.9 7.5 42.88 1,400 240
41  |05-09-24 Inlet, STP 8.09 128.0 54.0 172.80 7,900,000 2,100,000
42 [05-09-24 Outlet, STP 8.17 89 8.0 41.92 1,100 230
43 |12-09-24 Inlet, STP 8.04 120.0 58.0 188.00 9,200,000 2,400,000
44 112-09-24 Outlet, STP 8.20 8.5 7.5 39.36 1,300 210.0
45  |18-09-24 Inlet, STP 8.10 123.0 62.0 198.40 7,900,000 2,300,000
46  |18-09-24 Outlet, STP 8.24 8.0 85 42.88 940 220
47  [24-09-24 Inlet, STP 7.99 130.0 60.0 192.00 9,400,000 2,600,000
48 |24-09-24 Outlet, STP 821 8.3 8.0 41.60 920 200
49  |01-10-24 Inlet, STP 8.11 122.0 61.0 195.20 920,000 2,200,000
50 |01-10-24 Outlet, STP 8.19 9.0 8.0 42.24 1,200 210
51 |10-10-24 Inlet, STP 8.09 130.0 64.0 198.40 11,000,000 2,300,000
52 [10-10-24 Outlet, STP 8.21 75 8.5 40.00 930 220.0
53 [19-10-24 inlet, STP 8.07 125.0 66.0 195.20 13,000,000 2,300,000
54 |19-10-24 Outlet, STP 8.23 8.0 8.2 40.64 940 220
55  |24-10-24 Inlet, STP 8.12 129.0 65.0 196.80 11,000,000 2,100,000
56  [24-10-24 Outlet, STP 8.24 8.5 8.3 41.26 1,100 210
mm.“m“w N.awn“ww Standurdy foe SIF 6.5-9.0 <100 30 . ; <1000
Compiled By/Analysed By S.A. R.O.




Water Quality of River Sal In Uttar Pradesh

o Year 2024
— .," M Sampling Polats
| Sal river, Galghat Rafbarell, S$al river, Belamal Chat, St v 2 _!uw-".“ll- Sal river, Jalalpur, Jasapur
]
. Sal river, Banl, Unase Sal river, Sirsaghat, Rulbarcl Sai river, Rajghat, Ralbarell | Sal river, Picnlc spot, Ralbarell, Pratapgarh Pratspgarh 1..-31‘“.1“”“ ¥ *
,N¢ Month N = £ =l =l e=s|E=
EHEEREEH R E I REE R e MR L EREEEE MR
, z| £ 8| E -w.m,.(zwmmmum‘(mm |88 El523 m((mmn.m((m-mn(m.m.mmamn<‘.(.mnm;
i lala| S2(S8 2|5 4] a(85SE B|c|ala(SECE gl 5|92 58 | s|a| 5[52 2\ olala(€2S2 ®|s|al 2|82 |32 *|s|g|5|22|52
| als|s| 3513 o.wour.m clgl 3|35 3 uowm.m HEIETEE n.onmwmw HEIEIEEEE MHEIRIEE RS
" S| EE |22 S8z |=(%] 9|32z HIEER | AR HIMEERE 2|S|22|82 4| G| 22|22
1
| | January 96[ 59|14 153] Sa06 (3506 (507 [50 35 |37 3900 1300 514 |57 33 [ 294 [4700| 2000 [£15 [9:3] 3.0 [73.:6 [3900 | 7600 | 825 [92 [4.1 | 22.1 | 3600 | 1300 [8.21[8.9[4.2|22:7|3900[ 1400 | 819 [8.7[4 4]22.0] 4000 | 1700 82 | 84129 98 4900 | 2300
2 |February 5026713511607 6100 3000|810 (89| 25 1772 ]4000[ 1300 515 |56 30291 [4000| 2000 | 6.19 |9.2] 2.7 [23.0 | 3500 2400 | 8.21 [93 |3.9] 20.8 | 3300 | 1100 [8.20[9.0[4.1|211[3400{ 1300 [ 817 [85]4 2]21.4[ 3900 | 1400] 8.26 | 85 | 281 96 4600 | 2300
1 [March 796165 361172 | 5400 (3500 (813 (87|31 [27.5]3500] 1400|817 155|371 2524600 1700 [8.18 [8.6] 3.2 [27.8]4600] 2300 | 8.20| 89 [3.5| 21.3 | 3900 | 1200 [8.21|8.6[4.2[214[4000] 1400 | 8.19 |8 4[4 3[21 8] 600 | 1700 8.22 | 82 |30 10.2| 4300 | 2100
4 [ Aprit 39164135 68| 6800 Tas00 810 82 32 282]4000] 1400|813 7.9 3.]28.8[4900| 1700 | 5.22 [8.0] 3.3 [ 26.5 |4900| 2400 | 8.21 | 84 |32 27.8 | 4000 | 1700 [8.208.0]3.4 | 28.5 [4700] 2000 [ 822 {7.9]3 528 0] 4900 | 21007.94 |78 |3.1110.8 4000 | 2100
5 [May Sa2le3[3Tie0 7000 Ta6o0 815 (37136 125313600 17001 828173 [3.5|28.8]5400| 2600 | 820 |7.5] 3.7 | 28.6 [5400] 2300 | 8.11 [ 74 [3.8| 29.1 | 4600 1400 [8.207.2|4.2 | 29.8[4500| 2100 [ 824 |7.1 [43[30.2[ 5400 | 2200| 7.92 1 7.5 | 321 11.2| 4600 3100
6 | Junc T7aTse 36 176 7900 12900 812 (32137 128514000/ 2000|516 |55 3.9(75.1 [4900] 2600 | 5.20 |7.0] 3.5 | 29.8 | 3900] 2400 [ 8.13 72 [4.0] 29.4 | 4700 | 1400 [8.17|7.0/4.4|30.1 [4900| 2200 8.19 [6.8[4.6]30 4] 5400 [2300 [ 7.88 | 73 |33 |11.6} $100 2600
7 [July T5aT 5T e 6500 Ta000 (8 131741 47 (2821390011700 8.8 |72 |3.526.8|a700] 2300 | 8.21 |73 | 3.7 | 28.5 |4900 | 2200 | 8.13 | 7.4 |3.9] 29.1 | 4600 | 2000 [8.12|7.2|4.2| 294 | 4900] 2100 [ 817 [7.0]43|29.8] 7000 | 2400 7.98 | 7.6 | 30110.8] 4600 | 3100
¥ | August TES IS8 152 6100 Ta000 515371 35 127.813400] 1400|812 7.5 3.5 265 [4600] 2200 | .19 |7.6] 3.4 | 28.2] 4700 | 2100 [ 8.10] 7.0 | 3.5 26.7 | 4000 | 1700 [8.15|6.9]3.9|29.1 |4700{ 2000 [ 819 [6:8]4.0/29.8| 5400 [2200[ 7.94 [ 7.3 32]11.2] 4500 2300
9 |September  |7.76] 35| 3.8 |164| 6100 [4000]8.11|79| 3.1 |26.9]3300|1300{ 8.07 | 7.6 {3.3]27.2|4000 1700 | 8.15 | 7.5| 3.2 | 27.8| 4600 | 2000 [8.05 | 7.3 [3.6| 2822 | 3900 1400 [8.19]7.1[4.0[29.8a600] 1700 | 8.15 {7.0{42| 301 4900 | 2300 | 8.02 | 70 33| 11.4] 4600 | 2100
10 ona.iﬁ!&n TE e T3 aTisa 5300 13000 815 8133 137213400 | 1300 5:01 |79 |3.4|27.8| 4000 | 1400 | 8.09 |7.8| 3.3 | 28.6|4700 | 1700 | 8.07| 76 |3.5| 27.8 | 3400 | 1200 [8.09|7.43.8(29.1 [4000( 1400 | 8.11 [7.3|40[28:8| 4700 | 2100 8.18 | 7.2 ] 32| 11.2| 4300 | 2100
December
G Woerage TaeeaT3s Tiea| 6300 13540 812 (.11 3.4 (37830401480 8,14 | 7.8 |34 38,6 |4580] 2000 | 8.18 |8.0] 3.3 | 27.5 | 4510 | 2240 | B.15 | 8.0 |3.7 | 26.4 | 4000 | 1440 [8.17|7.7|4.0|27.1 | 4400] 1760 | 8.18 |7.6]42]27.2] 5020 [ 2040 | 8.66 | 7.7 3.1 |10.8] 4490 | 2410
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Water Quality of River Sal in Uttar Pradesh

41

Year 2024
Sampling Polats J
Sal river, Picak spot, Ralbarvll, Sal river, Galghat Ralbarell, Pratapgarh Sal river, Belamal Ghat, Pratapgarh Sal river, at /s Stream Pratapgar, aear Sa river, Jalalpar, Jamapur
3 10
i e ot 00 | mob .“.8 Toinl Fecal i | 50 | wop N,ou Toial Fecal | phl | DO | BOD Q..-v Total Fecal | pH | DO | BOD n_”o Toual Fecal o | DO | 80D | CoD Tota | Fecal Coliform
(mph) | (mgh) | (mgl) | Celiform | Coliform (mgh) | (mph) | (mgM | Coliform | Coliform (mgM | (mg) | (mgh) | Coliform | Coliform (mg) | (mgM | (mgM) | Coliform | Coliform (mgM | (mgM | (wgh | Coliorm | (MFN/100mI)
o (MEN/I09 ¢ ™ (MPN/100 | (MPNNOOm oer
) ) ) ) ) wal) =) n )
! [January 815| 93 | 30 | 236 | 3900 | 2600 |825| 92 | 41 | 221 | 3600 | 1300 |821]89| 42 |227| 3900 | 1400 [8.19] 87 | 44 [220] 4000 | 1700 [823) 84| 29 | 98 | 4500 2300
2 [February {819| 02 | 27 | 23 3500 | 2400 |821] 93 | 39 | 208 | 3300 | 1100 | 82 | 90| 4.1 | 211 | 3400 | 1300 |8.17] 89 | 42 [214| 3900 | 1400 [826| 85| 28 | 96 | 4600 2300
3 _z—-a. 818| 86 32 278 4600 2300 82| 89 39 | 213 | 390 1200 |8.21|B6 | 42 | 214 | 4000 1400 |8.19) 84 | 43 | 21.8 | 4600 1700 |822| 82| 30 | 102 4300 2100
4 |Apnl 822 | 80 | 33 | 285 | 4900 | 2400 [821] 84 | 32 [ 278 | 4000 | 1700 | 82 | 80| 34 | 285 | 4700 | 2000 |822] 79 | 3.5 [280 ] 4900 | 2100 [794] 78 | 31 | 108 | 4000 2100
5 [May 820 | 7.5 | 37 | 286 | 5400 2300 [8.11) 74| 38 | 291 | 4600 | 1400 | 82 | 72| 4.2 | 298 | 4%00 | 2100 [824] 7.1 | 43 302 | 5400 | 2200 [792] 75| 32 | 112 | 4600 3100
6 |June 820| 70 | 39 | 298 | 1900 2400 [8.13| 72 | 40 [ 204 | 4700 | 1400 |8.17] 70| 4.4 [ 301 | 4000 | 2200 [819] 68 | 46 | 304 | s400 | 2300 [788] 73 | 33 | 116 | 4100 2600
7 Puly 821 73 | 37 | 285 | 4900 2200 (813 74 | 39 | 29.1 | 4600 | 2000 {81272 42 [294 | 4900 | 2100 [8.17] 70 | 44 | 298| 7000 | 2400 {7.98] 76 | 30 | 108 | 4600 3100
B August 819 76 34 282 4700 2100 81170 | 35 | 287 | 4000 1700 | 815|169 | 3.9 | 291 4700 2000 |8.19| 68 | 40 | 298 | 5400 200 |79 73| 32 112 4900 2300
9 September | 8.15 75 32 278 4600 2000 |[8.05] 7.3 36 282 | 3900 1400 |8.19| 7.1 | 4.0 | 298 4600 1700 |8.15| 70 | 42 | 30.1 4900 2300 |8.02| 70| 33 14 4600 2100
10 October 809 | 78 33 288 4700 1700 |8.07| 7.6 35 278 | 3400 1200 |8.09]| 74| 3.8 | 29.1 4000 1400 |8.11| 73 | 40 | 288 | 4700 2100 |818) 72| 32 112 4300 2100
1 November
12 December
_><¢la4 818 | 3.0 33 275 4510 2240 |8.15) 8.0 3.7 264 | 4000 1440 | 8.17| 7.7 | 4.0 | 271 4400 1760 |8.18| 7.6 | 42 | 272 | 5020 2040 | 806 7.7 | 31 108 4490 2410
Category D D D D D
Clasy of water Qlas of waser A B C D £ Below E
| |Dumebved 1 | Dissetved exyges (mp/), min ¢ s | « 4 = =
3 |Biechemionl 2 |Biachemical oxygen demand (mg), mas 2 T E _ <
3 |TewiCaliform| 5 |Yocul Coliform (MPN/106mi), max 0 00 | 5000 = = =
A = Drinking wastr som A = Drinking water soarce wichost but after
B~ Outdeor buthing (or B~ Outdoor bathing (erganised)
C = Drinkiog water som C = mg water source afler and
b= son of wild D = gation of wild life and faberies.
£ = Lerigath E = Irvigati cocling, waste dispesal
Below - E = Net mecting Below - E = Nt meeting AB.C.D & E criteria
Seurce: Mipi/Awww cpcl Source: butp://www cpat.aicia/Wates_Quality_Crileria.php
Rp
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